DELH] URBAN SHELTER IMPROVEMENT BOARD
GOVT. OF NCT OF DELHI
(PARLIAMENT CELL)
Room No.31, Punarvas Bhawan,
LP. Estate, New Delhi-110002

No. DD/PC_/DUSIB/D- 3o Y dated: 2‘1)“3} 22

To

’

The Dy, Secretary (Question Cell)
Delhi Legislative Assembly, Delhi-54

Subject:- Providing replyinr/o Un
28.03.2022.

-Starred Question No. 88 dated

Please find enclosed herewith 100 copies of reply of Un-Starred

Question No. 88 raised by Sh. Vishesh Ravi, Hon’ble MLA, duly
approved by the Competent Authority.

é@uk_
Director (PC)
Phone No. 23378445

Copy to:-
Director(DIP) along with 150 copies.
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DELHI URBAN SHELTER IMPRO\{'EMENT BOARD
GOVT. OF N.CT.OF pELHI
OFFICE OF TH £ DIRECTOR (REHABILITA
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To.
Qhy. Vishesh Ravi ji.
ton ble MLA. AC-23. Karal Bagh.
1-16/542. Military Road. Bapa Nagar.
Karol Bagh. Tew Delhi- 110003

striet De urtmcnlnl Inquiry_to

Qub: Re arding_request for immediate
t of

ufl’wcri‘ui"licinl.\ responsible for falsifying the final repor
v Nagar.

yenalize
the 2017 survey (cunduclcd by DUSLB) in JJ Cluste

Respeeted S

With reference woyout office leter Ret. No. 1203592310 2021 dated

Iy this regard 1 am directed 1o inform

23.10,2021 on the subject cited above.
that all the point ratsed i your letier have been examined by this office. Since al
the time ol surve joint surved the leam identificd the each jhuggie and given a
particular identity number 10 cach jhuggie by the permanent marker, after that
the details ol cach jhuggies information, proy ide by jhuge! dweller were filed n

the prcscrihcd proforma by the suney team.

A§ per norms. qfier completion of joint survey. list of surveyed person
was also pasted at site Tor invitng uh‘wcliunclaims i any, but no claim was
received in the office from J Dwellers. As 1o claim was received from JJ
Dwellers, the joint sune list was freezed with the permission of the then
Principal Director (Rehab.). DUSIB.

This 1s for your kind information. e
—ﬂ\\\\j
g1t

Director (Rehabilitation)
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DELHI URBAN SHELTER IMPROVEMENT BOARD
GOVT. OF NCT OF DELHI
(REHABILITATION BRANCH)
RAJA GARDEN, OPPOSITE SHIVAJI COLLEGE, NEW DELHI-110027

No. D.D/Rehab.ll/2021/[).)—t?l- Dated:_pgffo -2

To,
Sh. Vishesh Ravi Ji,
Hon'ble MLA, Karol Bagh AC-23
1-16/542, Military Road, Bapa Nagar,
Karol Bagh New Delhi- 110005.

Sub:- Request for rehabilitation of Nari Bhatt Community in Karol Bagh

f 1. This has reference to your letter No. 116218 dated 29.10.2020, & 119991
dated 02.09.2021 on the subject cited above wherein you have requested for the
rehabilitation of Nari Bhatt Community in Karol Bagh.

2. DUSIB rehabilitates JJ Basti on the request of concerned Land Owning Agency
after receipt of relocation charges in advance as per provisions of Delhi Slum & 1)
rehabilitation and Relocation Policy 2015 (now Mukhya Mantri Awas Yojna). As per
the list of 675 JJ Bastis + 82 additional JJ Bastis maintained by Delhi Urban Shelter
Improvement Board (DUSIB), which is also available on the web site of DUSIB, Nari

< oy

N ey B

Bhatt Community Bastiin karol Bagh does not exist in this list.

3. In this regard this office has already informed to your good self vide letter No.
D.D {Rehab)-l,’ZD?O/’D-EQZ dated. 23.11.2020 (copy enclosed) & again in connection
tter No.115966/11/1/2021 dated 11.01.2021 another reply was sent
r no. DD/Rehab./1/2021/D-60 dated 12.02.21 a copy of which is
eference and necessary action please.

be taken by DUSIB.

B e RN e a7

“ with another le
: vide this office lette
also enclosed for your ready r
i 4. Inview of above, at this stage no action may

Encl.:- As above. yYours faithfully,

—
.——{\\\\'J‘.‘ 5\
Dy.Director (Rehab .}t

9%
9/




e

OELIT URBAN SHELTER IMPROVEMENT BOARD
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